
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 04.03.2022 (FRIDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

02:00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 
For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

1. Comp App 

(AT)(CH)(Ins) No. 

59/2022 & IA No. 

119/2022 

AlphaEdge Consumer Pvt Ltd 

V 

Fipola Retail (India) Pvt Ltd 

R. Prem Raja Kumari  

2. Comp App 

(AT)(CH)(Ins) No. 

60/2022 & IA No. 

121,122 & 

123/2022 

Southern Power Distribution Company of Telangana 

Ltd 

V 

G. Madhusudhan Rao & 2 Ors 

Adithya Reddy   

3. Comp App 

(AT)(CH)(Ins) No. 

61/2022 & IA No. 

125,126,127 & 

128/2022 

T. Saravana, Proprietor of N.R.G Tex 

V 

The National Sewing Thread Company Ltd 

Chandramouli 

Prabhakar 

 

4. Comp App 

(AT)(CH)(Ins) No. 

62/2022 & IA No. 

131 & 132/2022 

Southern Power Distribution Company of A.P. Ltd 

V 

Panyam Cements & Mineral Industries& 2 Ors 

 

Rakesh K. Sharma  

5. Comp App 

(AT)(CH)(Ins) No. 

63/2022 & IA No. 

133,134 & 

135/2022 

Eastern Power Distribution Company of Andhra 

Pradesh Ltd 

V 

Bodugu Sudhakar & 2 Ors 

Rakesh K. Sharma  

 
For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

6. Comp App (AT) 

(CH) (Ins) 

No. 256/2021 

CUBOID 

V 

Asset Homes Pvt Ltd 

Eshwar Sabapathy 

N V Saisunder 

Sivanand  

(Vakalat not filed) 

7. Comp. App 

(AT)(CH)(Ins) No. 

297/2021 

PPG Asian Paint Pvt Ltd 

V 

DSC Motor Pvt Ltd 

S. Kaushik Ramaswamy  

8. Comp App 

(AT)(CH)(Ins) No. 

309/2021 & IA 

No. 649/2021 

JM Financial Asset Reconstruction Company Ltd 

V 

Kamineni Steel and Power India P Ltd & Anr 

Abhishek Anand 

Kunal Godhwanic 

 

9. Comp App. 

(AT)(CH)(Ins) No. 

98/2021 

Cochin Pharma  

V  

Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

10. Comp App. 

(AT)(CH)(Ins) No. 

99/2021 

Oriol Health Care  

V  

Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

11. Comp App. 

(AT)(CH)(Ins) No. 

100/2021 

Rathnam & co  

V 

Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

12. Comp App. 

(AT)(CH)(Ins) No. 

101/2021 

Universal Pharma Distributors  

V  

Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

13. Comp App. 

(AT)(CH)(Ins) No. 

102/2021 

Advanced Medical Technologies  

V 

 Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 



14. Comp App. 

(AT)(CH)(Ins) No. 

103/2021 

Bruklyn Associates  

V  

Bijoy Prabhakaran Pulipra &another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

15. Comp App. 

(AT)(CH)(Ins) No. 

105/2021 

Varghese & Co  

V 

Bijoy Prabhakaran Pulipra & another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

16. Comp App. 

(AT)(CH)(Ins) No. 

106/2021 

Topcare Surgicals  

V 

Bijoy Prabhakaran Pulipra & another 

WITH 

Hari Kumar G Nair 

Ramalinga VA 

Bijoy P Pulipra-R1 Pradeep 

Joy  

Abhirami Dinesh-R2 

17. Comp App. 

(AT)(CH)(Ins) No. 

149/2021 

Orlem Pharm P Limited  

V  

PVS Memorial Hospital P Ltd & 2 others 

WITH 

Hari Radhakrishnan G. 

Derrick Sam 

Bijoy P Pulipra-R1 

Pradeep Joy -R2 

Ankita Paul-R3 

18. Comp App. 

(AT)(CH)(Ins) No. 

191/2021 

Pharmacon  

V  

Bijoy P Pulipra RP of PVS Memorial Hospital P Ltd 

& anr 

WITH 

Harikumar G Nair 

Ramalingam VA Akhil 

Suresh Jeslin Dolly 

Mathews 

Bijoy P Pulipra-R1 

Pradeep Joy-R2 

19. Comp.App 

(AT)(CH) (Ins) 

No. 203/2021 

St. Antonys Medical Distributors  

V  

PVS Memorial Hospital Pvt Ltd & 2 Ors 

WITH 

Hari Radhakrishnan G 

Derrick Sam 

R1 & R3-Served on 

25.09.21 

R2-Served on 24.09.21 

20. Comp.App 

(AT)(CH) (Ins) 

No. 206/2021 

Syenery Associates  

V  

Bijoy Prabhakaran Pulipra & Anr 

WITH 

Harikumar G Nair 

Ramalingam VA 

Bijoy Prabhakaran Pulipra 

R1 

Pradeep Joy-R2 

21. Comp App 

(AT)(CH)(Ins) No. 

232/2021 

Gravity Healthcare 

V 

Bijoy Prabhakaran Pulipra & Anr 

With 

Harikumar G Nair 

Ramalingam VA 

Bijoy Prabhakaran Pulipra 

R1 

Pradeep Joy-R2 

22. Comp. App 

(AT)(CH)(Ins) No. 

273/2021 (IA No. 

592/2021 & 

593/2021) 

ABC Medical  

V 

Bijoy Prabhakaran Pulipra RP & Anr 

Harikumar G Nair Bijoy Prabhakaran Pulipra 

R1 

23. Comp App 

(AT)(CH)(Ins) No. 

341/2021 & IA 

No. 705 & 

706/2021 

P.S. Constructions 

V 

Consortium of Resolution Applicant & 2 Ors 

With 

M. Dinesh Kumar  

24. Comp App 

(AT)(CH)(Ins) No. 

342/2021 & IA 

No. 707 & 

708/2021 

Ramsant Infrastructure 

V 

Consortium of Resolution Applicant & 2 Ors 

M. Dinesh Kumar  

25. Comp App 

(AT)(CH)(Ins)  

No. 33/2022 

Raj Trading Company 

V 

Marg Limited 

Murugesh Kasivel 

A. Raja Mohamed 

Ramana Kumar 

 
Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                          (Chennai Bench) 

 

For Assistance,         

 1.Dy.Registrar - PH No. : 044-2888 0500 

               CELL   : 99402 25692 

2.Court Officer  - PH No. : 044-2888 0450 

                      CELL  : 94458 92169 
 

 

http://www.nclat.nic.in/

